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service and presently working as ...
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iy SONfdaUghter/wife of  BLRENDRRQ pp ASAD
~“TRAE!
years, belonging to B1HAR. LEGISLATIVE MISEMBLY, SCLRETAF

viistiantanannges

give hereln below the detalls of the assets (Immeovable, movable, bank balance, etc.) of

ryself, my spouse and dependants®;

given)

s t‘.-
HI}.

Mssetsln jolr}t ndme tn{ﬂcatlng the extent of joint cwnership will also have to be

[ DEEEApTon

“Spouse

)

Cash

NIL

Bopenasnt-i

Name(S) |  Nama

Fﬁa peErdant-3

HI‘HE

“Dependant-3 |
Ete Name._

NIL

NIL

NIL
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| Institutions And

Deposits in
Banks, Flnancial

Non-Banking
Flnancial
Cﬂmpan!es

25,000/

N1L

NTL

1Tl

I

Bonds,

‘Debentures and |

- Bhares In
comipanias

NiL

NTL

NIL

NTL

NIL

'{rv}

“Other financial

,_Fmir:'ieis, afc

anstltuaimm&r
Nss Postal
sggxr_mgs, LIc

NIl

NTL

(v}

ih‘fdt‘e'r Vehicles

| (detalls of
make, ele.)

NIL

NTIL

NIC

]

Jewliew (gl
details of
waaghr and
value}

Yo geomd.

tisv,000l)

NIL

NIL

NiL

NEIL

(v}

Other agsets,
sich as values
of clalms /

NIL-

Interests

NiL

Niv

NTL

NT L

* Note: Value of Bonds / shares / Debantures as per the latest market value In Stock

Exchange in respect of listed compantes and as per Liooks In the case of non listed

companles should ba glven.
* Dependant here means a person substantlally dependent on tha incoma. of the

employes,
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Detalis of Immaovable assets

[Mebe: Properties in jeint ownership indicating the extent of joint ownership will
alsa have Lo be Indicated)

.

Dexeription
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[ “Spouss

" Dependant-1

Name
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_Hams

Oepocpdant=3
Ete, Nano

Ha,

(i)

1

“Agricaitural Land

=Current macket valye ;

- Location{s)
- Survey number(s) NTL
- Extent (Total ¢
measurertient)

Name(S), |

NTL

N L

NTL NTL

(i}

| - Extent (Total

Man-Agricultural Land
- Locatlon(s)

- Survey number(s) NIL
MEaSUremeant)
~Current markek value

NI

NIL

NIL NIL

(ili}

= Survey fdaor
- Extent (Total

Buildings (Commercial

and residantial)

Locationfs) ;
~NiL

numbee(s)

measurament)
- Qurrent niarket
valie

NIl

NEL

)

| - Location{s}

pumbEn(s)
-« Extent (T-m:ai

| = Current market
valum

Houses ) Apartmentﬁ, :
gk, '

- Survey fdoor NIL 2

measurement)

NTL

NIL

NTL NI L

(v)

Others (such as
Eﬂfemt I pm[gz_rl:v)

NI

NIL-

NTL -

NIL : Ll\! [_'-
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I glve herein belgw the detalls of my labliitas / overdues 1o punllc fimancial
institutions and govemment dues:-

[Mote ; Pleasa gWe =Eﬁarateﬁetaﬂs foreacliitem)

&r. .D!_s_cctptlnnu Hame & eddriss of Bank / TAmaodnt outstanging
e e Fineiiclal Institutions(s) / an R Pa.&a}
: : o _‘Bepartuient (&)

8) | fi)Loans from Banks Nonlo SBT 5,18,826:00
{Il} Loans from I?i?n}a'?hcl_él NTL
instibubians NTL- ik
?F} fwernment Dues:

@) duss to departments
dealing with government NIl A
accommodation
(b} dues to departments
‘dealing with supply of NI NTL
Water
{c) dues to departrna nts
dealing with supply of
3 | electricity i L NT L
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(c} dues to departments 1% L f NIl
deallng with telephones : s
{e) dues to departments
dealing with gavarnment NTL NTL
transpart (Including

aireraft and heficopters)

(F} Other dues, If any . Sk s oy
(b) (1) Income Tax ineluding NTL
surcharge [Also Indicote s .
 the assessment year upto A 2001~232 NIL

which Income Tax Return = ¥ 4194
flled. Glve also Permanent BRI IBUELAIRAE
Account Number (PAN]
(i) Wealth Tax [Also
indicate the assessment T NTL
| year upto which Weaith
Tax return filed,]

{ru} Sales Tax [Only in

casa of proprietary N1 : NIL
business] L ' i
| (i) Property Tax_ .. LN Lk
< sanal Detall
| GPF/CEF/PRAN Mo, - 1o\l 4056525
Gender - TE | R
petectBien TV Jo[s [ [9 [9]6 | oommyeg
~Class/Group - ‘
Cadre iy @Hng Le&lsm'nue ASSEMBLT, PATNA b T
Ll Na.me &.9. BAS.- Biﬂar Administrative Service,
- B.53.: ‘BiRGF Secretariat Service eie.) T
Home District il wcs-r CHGHPHQHM

I hereby declare that ti‘m ‘above’ dsbﬁsls arg tﬁ:&n to the best of my

kﬁuwladna amnel belief,
stgnature k‘a'“:f MBI L

Name of Employea: .. kﬂTﬂL. SN P.‘,ﬁ“,'.r.

place: DATNA: * Designationt..... ASSESTAN T vimiiininis

seevirbo bk

Date;. J 40022022, Departmant; BIHA !%..ime.?.‘.‘.s.k.’.‘.’!,‘.‘:'E,...ﬁ?.%.ﬁ.”"‘ e

Note: - Please sign each page of the declaration. Asset declaration form
must ba in A4 size white paper with computer typed (single side)
in prascribad format,
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